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REPORT OF THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES AND
SCHEDULED TRIBES
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MR. CHAIRMAN: Hon. Members, | have received notices under Rule 267 for

suspension of rules.  ..(Interruptions)..  You don't want to hear this?
..(Interruptions ). Thank you. ..(Interruptions).. The House is adjourned
till 12'o clock.

The House then adfourned at six minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. DEPUTY CHAIRMAN jn the Chair.

OBSERVATION BY THE CHAIR

MR. DEPUTY CHAIRMAN: Question No. 91. ...(Interruptions ... Shri N.R. Elango.
Now, Question Hour...(Interruptions)... Please. Nothing else will go on record.
..(Interruptions)... ETSE H widgd e AT IR @, 8 g 2
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.(GYF)... IS, 3 § 7 34, U HeH IR MY ...(AGH)... TI9 F=T 91
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AEEU, H YA T TSR PR IET § ...(RAUH)... 377 Y& T I § TR
PTG DR 3T B & ...(AGHF)... TR P SR IC B T &l ...(FIUF)... TE T
& HTER et T8l 2 (AdYT)... Hon. Members, please do not show placards in
the House, as you know it is against the well-established parliamentary customs and

conventions. ...(Interruptions)... Please do not do it. ...(Interruptions)... Hon.
Chairman has also asked you this morning not to show placards, particularly, in front
of the Chair, thereby obstructing the smooth running of the House by the Chair.
..(/m‘erru,oz‘ions)... You may recall that on the direction of the hon. Chairman, this



